
3847       Written Answers       [RAJYA SABHA] to Questions 3848 
 

t [CONTRACT FOR CONSTRUCTION OF 
JAWAHAR TUNNEL 

•715. SHRI P. L. KUREEL URF TALIB: 
Will the Minister of TRANSPORT AND 
COMMUNICATIONS be pleased to state: 

(a) whether it is a fact that the German 
firm wheh had been entrusted with the 
construction of the Jawahar tunnel in the State 
of Jammu and Kashmir has received much 
more money from Government than what had 
been settled upon at the time of contract; and 

(b) if so, what is the amount this firm has 
claimed from the Government of India now?] 

 

 
t[THE MINISTER OF STATE m THW 

MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ BAHADUR) : 
(a) Against a negotiated agreement for Rs. 
2.14 crores, an intermediate payment of about 
Rs. 2.35 crores has been made to the firm; the 
extra payment reflects the quantum of 
additional work actually carried out over and 
above the work covered by the agreement 
amount. 

(b) The complete claim from the firm has 
not yet been received and the final bill is not 
yet prepared. The final payment is expected to 
be of the order of about Rs. 2.65 crores.] 
SINDHU    RESETTLEMENT    CORPORATION 

•716. SHRI        DAHYABHAI        V. 
PATEL: Will the M:nister of TRANSPORT AND 
COMMUNICATIONS be pleased to  state: 

(a) whether it is a fact that the affairs of 
the Sindhu Resettlement Corporation were 
investigated by Government some time ago 
and a fraud was detected; 

(b) if so, what is the nature of the fraud 
and the amount involved; and what are the 
chances of its recovery; 

(c) how much money Government have 
given to this organisation; 

(d) who are the Directors of this 
Corporation; and 

(e) who is Incharge of this organisation  
at present? 

THE MINISTER OF STATE IN TOT 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ BAHADUR) :   
(a)   No,  Sir. 

(b) Does not arise. 

t [ ] English translation. 


